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Central Pollution Control Board 
(Ministry of Environment, Forest & Climate Change, Govt. of India) 

Parivesh Bhawan, East Arjun Nagar, 
Delhi – 110032 

 

 1.0.     Background 

Hon’ble NGT vide order dated 21.02.2024 in the matter of Execution Application No. 

32/2023 in O.A. No. 490 of 2019 T.S. Singh Versus State of Uttar Pradesh directed: 

“….Central Pollution Control Board is also directed to submit independent test 

report of the samples taken from discharge from STPs in the district cities in 

question i.e. Pratapgarh, Raebareli and Jaunpur, along with factual status on 

mode of disposal of treated effluents from STPs and from untapped drains. 

CPCB may further provide water quality analysis report of river Sai at different 

locations, within a period of six weeks by e-mail at judicial-ngt@gov.in 

preferably in the form of searchable PDF/ OCR Support PDF and not in the form 

of Image PDF.… 

  

2.0.    Compliance to Directions of Hon'ble NGT 

In compliance to direction of Hon’ble NGT, monitoring of untapped drains and STPs 

of three cities i.e. Raebareli, Pratapgarh and Jaunpur has been carried out by CPCB 

on 12.04.2024, 18.04.2024 and 19.04.2024 respectively. Monitoring of water quality 

of River has also been carried out in Unnao, Raebareli, Lucknow, Pratapgarh and 

Jaunpur district during April 2024 by CPCB team. As per Hon’ble NGT order, following 

aspects have been covered during visit to the three cities.  

1. Monitoring of untapped drains 

2. Monitoring of STPs  

3. Water quality monitoring of river Sai flowing Raebareli, Pratapgarh and 

Jaunpur. 

2.1.    Monitoring of River Sai: 

River Sai originates from district Hardoi and get confluence with river Gomti at Jaunpur 

after traveling through Unnao, Raebareli and Pratapgarh. Further river Gomti meets 
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to river Ganga at Kaithi.  Municipal Council Raebareli and Bela-Pratapgarh are two 

major urban areas located along the stretch of river Sai and remaining stretch of River 

Sai is passing through the rural agglomeration. 

1. Monitoring of river Sai at Unnao, Lucknow- Raebareli border, Raebareli, 

Pratapgarh and Jaunpur have been carried out by the team of CPCB during 

April 2024.  

2. During the visit, total 13 water samples were taken along the stretch at different 

locations from Unnao to Jaunpur. The water quality of river Sai is given in table 

no 1. 

3. The analysis result shows that Water Quality of river Sai meets Primary Water 

Quality Criteria for Bathing Water notified by MoEFCC at three monitored 

locations only i.e. Rasulpur (District-Unnao), Mohanbridge (District-Unnao), 

and Sirsaghat upstream Raebareli. 

4. Based on water quality assessment, Feacal Coliform is the major pollutant 

throughout the stretch of river Sai which is mostly being contributed by sewage 

of the urban conglomerates of catchment area. 

Table 1: Water quality of river Sai (Unnao to Jaunpur) 

S. N. Location Coordinates 

Parameter 

pH 
Temperature 

(˚C) 
DO 

mg/L 
BOD 
mg/L 

Fecal 

Coliform 
MPN/100 

mL 

1. Rasulpur Unnao 
26.822756, 

80.574684 
8.29 21 9 < 1 < 1.8 

2. Mohan Bridge Unnao 
26.774389, 

80.675494 
8.16 20 8 <1 2.0 ×103 

3. Bani Bridge Unnao 26.650031, 80.79409 8.33 20 8 2.14 1.7×104 

4. Jabraila Unnao 
26.591593, 

80.911658 
8.12 22 7 2.58 1.3×104 

5. 
River Sai U/S 

Lucknow (before Kila 

Drain) 
26.521524, 81.01145 8.48 21 8 2.48 4.5×103 

6. 

River Sai D/S 

Lucknow (After 

confluence of Kila 

drain) 

26.531524, 81.01145 7.81 22 6 5.68 7.8×103 

7. 
Raebareli U/S 

Sirshaghat 
26.290866, 

81.090672 
7.68 21 7.8 1.32 2.0 ×103 

8. 
Raebareli Mid Point 

Rajghat (After 

26.228001, 

81.217785 
7.51 21 6.1 6.20 2.8 ×105 
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2.2.    Status of Drains in Raebareli, Pratapgarh and Jaunpur 

2.2.1.   Drains in Raebareli 

1. Raebareli city has been divided in to 4 sewerage zone and 7 major drains falling 

in to the river Sai. The list of 07 drains is as under:  

1.    Indra Nagar Drain / Kaptan Ka Purwa 

2.    Police Line Drain  

3.    Rewati Ram Drain 

4.    Kanpur Road Drain 

5.    Surajpur Drain 

6.    Mahanandpur Drain 

7.   ITI Drain 

2. As per UP Urban Jal Nigam, the discharge from these drains has been 

estimated as approx. 32.8 MLD. As mentioned above, there are four sewerage 

zone at Raebareli. Details of sewerage network are mentioned below: 

a. AMRUT 2.0 scheme for the project of sewerage zone 1 comprising about 

125 km sewerage network and STP of 14.8 MLD capacity in Raebareli 

is under the proposal stage.  

b. The sewerage of Zone (2, 3 and 4) of Raebareli covering of 205 km 

sewage network is partially operational. Out of 205 Km of Sewerage 

Network, only 42 Km of sewerage network is functional. Due to this, only 

2.92 MLD of Sewage treated in 18 MLD STP. Treated effluent is 

discharge in to river Sai through partially lined drain. 

confluence of Surajpur 

Drain) 

9. 
Raebareli D/S Picnic 

Spot 
26.18407, 81.284315 7.54 22 7.3 3.84 1.3 ×106 

10. 
Pratapgarh U/S 

Gaighat 
25.933643, 

81.974343 
9.08 23 7.2 5.24 <1.8 

11. 
Pratapgarh D/S 

Railway Bridge 
25.935650, 

82.007410 
8.92 24 5.4 6.05 4.5 ×103 

12. 
Jaunpur U/S Bargudar 

Bridge 
25.74236, 82.560304 8.74 24 7.5 5.68 2.0 ×103 

13. Jaunpur Downstream 
25.629609, 

82.755649 
8.77 24 7.1 4.5 <1.8 

Primary Water Quality Criteria for Bathing as 

notified G.S.R. 742(E) on 25.09.2000. 
6.5-8.5 - >5 <3 500-2500 
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3.  At present, all untreated Sewage generated from the city is discharged through 

these seven untapped drains which meets into river Sai. However, Bio-

remediation is being carried out in all these seven drains by Municipal Council 

Raebareli.  

4. Monitoring of total seven drains along with the flow measurement has been 

carried out on 12.04.2024 to assess the quality of wastewater before and after 

Bio-remediation. The characteristics of these drain is tabulated at table 2. 

5. It is evident from above analysis that no significant reduction in the values of 

monitored parameters observed after deployment of Bio-remediation on drains 

as water quality of drain are not meeting the General Standards for Discharge 

of Environmental Pollutants. Quality of Wastewater concentration for BOD, 

COD and TSS in Mahanandpur Drain and ITI Drain are lower compare to other 

drains. 

   

Table 2: Characteristics of drains meeting to river Sai at Raebareli 

S No. 

Name of the 
Drain 

Coord
inates 
of Bio-
remed
iation 
point 

Instantan
eous Flo
w of Drai
n (MLD) 

pH 
Colo

ur 
TSS TDS 

PO4 a
s P 

Total 
Nitro
gen 

COD BOD TC FC 

General Discharge Standards  5.5- 
9.0 

- 100 - - - 250 30 - - 

1.   Indra nagar dr
ain/ Kaptan k
a Purwa Drain 
Before Bio-re

mediation 
26.208
049, 

81.245
533 

4.3 MLD 

6.91 60 130 1044 2.88 21.6 331 164 7x106 1.7x106 

Indra nagar dr
ain/ Kaptan k
a Purwa Drain 
After Bio-rem

ediation 

7.06 60 114 1101 3.20 26.6 190 95 4.9x106 2.2x106 

2.   Police line Dr
ain Before Bio
-remediation 

26.217
486, 

81.233
517 

5 MLD 

6.98 50 49.4 1066 2.94 24.6 153 66.7 5.4x107 2.2x107 

Police line Dr
ain after Bio-r
emediation 

7.11 50 94.4 1024 2.89 23.0 152 54 9.2x107 3.5x107 

3.   Kanpur Road 
Drain Before 
Bioremediatio

n 

26.223
827, 

81.225
831 

2.9 MLD 

6.99 70 33.3 1064 2.06 17.5 145 76.7 1.6x108 3.5x107 

Kanpur Road 
Drain after Bi
o-remediation 

7.44 70 257 1056 1.92 28.6 291 96.5 2.4x107 7.9x106 

4.   Surajpur Drai
n Before Bio-r

emediation 

26.230
554, 

8 MLD 7.32 60 27.2 1089 2.71 24.3 167 89 5.4x107 2.2x107 
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S No. 

Name of the 
Drain 

Coord
inates 
of Bio-
remed
iation 
point 

Instantan
eous Flo
w of Drai
n (MLD) 

pH 
Colo

ur 
TSS TDS 

PO4 a
s P 

Total 
Nitro
gen 

COD BOD TC FC 

General Discharge Standards  5.5- 
9.0 

- 100 - - - 250 30 - - 

Surajpur Drai
n after Bio-re

mediation 

81.228
123 7.26 60 111 1107 1.76 22.9 222 74.8 1.6x108 2.8x107 

5.   Rewtiram ka 
Talab Drain B
efore Bio-rem

ediation 
26.242
565, 

81.229
577 

2.1 MLD 

7.36 60 96.6 935 3.01 33.8 156 48.7 2.2x107 1.3x107 

Rewtiram ka 
Talab Drain af
ter Bio-remedi

ation 

7.46 60 17.4 829 2.31 31.8 104 31.6 1.3x107 4.9x106 

6.   ITI Drain Befo
re Bio-remedi

ation 
26.233

97, 
81.261

423 

2.4 MLD 

7.35 60 18.8 695 3.85 13.4 93.9 35.6 7.9x106 4.9x106 

ITI Drain after 
Bio Remediati

on 
8.10 35 11.8 735 1.13 30.3 31.3 7.65 4.5x104 2.0x104 

7.   Mahanandpur 
Drain Before 
Bio-remediati

on 

26.208
315, 

81.256
678 

7.3 MLD 

7.33 100 47.9 884 3.46 18.4 135 29.5 4.9x106 2.2x106 

Mahanandpur 
Drain after Bi
o-remediation 

7.38 120 37.3 944 3.58 22.4 130 25 1.3x107 7.9x106 

* All values are in mg/l except pH, Colour TC & FC. Colour is in Hazen, TC & FC in MPN/100 ml. 

  

2.2.2.   Drains in Pratapgarh 

1. The Pratapgarh city has 04 drains. The Wastewater of all 4 drains of Pratapgarh 

discharges into river Sai. List of 04 drains is as below:  

1.    Ramleela Maidan Drain 

2.    Bhuliapur Drain        

3.    Police Line Chakwan Drain 

4.    Pratapgarh City Drain 

2. Three drains i.e Ramleela Drain, Police Line Chakwan Drain and Pratapgarh 

City Drains are partially tapped and diverted to STP-8.95 MLD Pratapgarh.  

3. Phytoremediation is being carried out by Municipal Council, Bela Pratapgarh at 

Bhuliapur drain and Ramleela drain through a constructed wet-land comprising 

of zig-zag flow path and plantation of Reed and Canna. Design of Phyto-

remediation unit is annexed as Annexure-1. 
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4. During visit, it was observed that Phyto-remediation measures deployed at 

untapped part of Police line drain and Pratapgarh city drain was not found 

operational. 

5. During monitoring, flow of untapped part of drains was measured and Grab 

samples collected to assess the quality of wastewater before and after Phyto-

remediation of drains and analyzed at CPCB RD laboratory Lucknow. The 

characteristics of these drain is tabulated at table 3. 

6. Water quality of 03 drains namely Ramleela Maidan Drain, Police Line, 

Chakwan Drain and Pratapgarh City Drain are meeting the General Standards 

for Discharge of Environmental Pollutants before the deployment of 

Phytoremediation. Further, Water quality of other drain i.e Bhuliapur drain 

meets the General Standards for Discharge of Environmental Pollutants after 

deployment of Phytoremediation. It may also be seen that increase in 

concentration parameters (BOD) is observed after Phytoremediation which 

shows that Phytoremediation is not effective.  

  

 

Table 3: Characteristics of drains meeting to river Sai at Pratapgarh 

S No. 
Name of the 

Drain  

Coordin

ates of 

Bio rem

ediation 

point 

Instantaneo

us Flow of 

Drain (MLD)  
pH 

Colo

ur 
TSS TDS 

PO4 a

s P 

Total 

Nitro

gen 
COD BOD TC FC 

General Discharge Standards  

5.5- 

9.0 
- 100 - - - 250 30 - - 

1.   

Police line dra

in Before Bio 

Remediation  

  
  
  
25.91968

7, 
81.96634

4 

0.5 MLD 
(untapped p

art) 

7.41 75 10.4 1289 1.05 24.9 67.1 15 4.5x104 2x104 

Police line dra

in Drain after 

Bio-remediati

on 

7.54 75 7.32 1332 1.25 23.4 70.5 16.6 1.3x105 7.8x104 

2.   

Bhuliapur Drai

n Before phyt

oremediation 

  
  
  
25.93316

7, 
81.98432

8 

  
  
  
1.6 MLD 
  

7.35 250 120 1428 2.09 29.3 204 54.0 1.3x106 2.3x105 

Bhuliapur Drai

n after phytor

emediation 
8.07 50 2.63 1728 1.54 19.3 64.9 14.3 4.5x104 2.0x104 
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3.   

City Drain bef

ore Bio Reme

diation 

  
  
25.93315

5, 
82.00299

8 

  
0.8 MLD 
(untapped p

art) 

7.46 40 17.0 1148 1.45 24.7 64.1 14.5 7.9x105 4.9x104 

City Drain afte

r Bio Remedia

tion  
7.47 75 18.4 1156 <0.5 29.2 72.1 21.7 4.9x105 2.3x105 

4.   

Ramleela Drai

n Before Phyt

oremediatio

n 

  
  
  
25.93191

8, 
82.00961

9 

  
  
0.4 MLD 
(untapped p

art) 
  

7.41 75 60.1 1156 .99 24.7 90.0 23.6 4.9x105 2.3x105 

Ramleela Drai

n after Phytor

emediation 
7.73 75 2.71 1286 1.13 15.2 37.7 7.27 1.7x106 1.3x106 

*All values are in mg/l except pH, Colour TC & FC. Colour is in Hazen, TC & FC in MPN/100 ml. 

  

2.2.3.   Drains in Jaunpur 

1. There is no Sewage out-fall on river Sai at Jaunpur city observed as river is 

geographically away from city. 

2. There are 14 drains in Jaunpur city which are tapped and sewage from these 

14 drains are sent to 30 MLD STP Jaunpur. Treated sewage from STP is 

discharged in river Gomati. 

2.3.    Monitoring of STPs 

 

CPCB has monitored 03 STPs namely, STP-18 MLD in Raebareli, STP-8.95 MLD in 

Pratapgarh and STP-30 MLD in Jaunpur. Monitoring details of STPs are discussed in 

subsequent sections. 

  

2.3.1.   Monitoring of STP-18 MLD in Raebareli: 

1. Monitoring of STP-18 MLD at Raebareli was carried out on 12.04.2024 by the 

team of CPCB. 

2. STP-18 MLD is being operated based on SBR (Sequential Batch Reactor) 

technology & located at Parsadpur Road, PAC Campus, Raebareli  STP is 

receiving only 2.92 MLD of sewage against the designed capacity of 18 

MLD.         Plant is being operated by M/s Gharpure Engineering and 

Construction Pvt. Ltd., Pune  

3. Plant has obtained consent to establish on 30.03.2021 and applied for consent 

to operate to UPPCB on 15.02.2024 (Copy of application form is annexed as 

Annexure 2). Logbook of inlet and outlet is maintained (Copy of logbook for 

April, 2023 is annexed as Annexure 3). 
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4. During visit, the samples from inletand outlet were collected and analyzed in 

laboratory of CPCB, RD, Lucknow.  The analysis results are tabulated in 

Table no 4. 

  

 Table no 4: Characteristics of wastewater of STP at Raebareili 

  

9.         The analysis results of final outlet of STP shows that STP is non-complying w.r.t. 

Faecal Coliform at outlet as per Hon’ble NGT order dated 30.04.2019 in OA No. 

1069/2018. Also, as per MOEF&CC notified G.S.R. 1265(E) dated 13.10.2017 

STP is non-complying w.r.t. Faecal Coliform at outlet.   

10.      Treated effluent is discharge in to river Sai through partially lined drain. 

  

2.3.2.   Monitoring of STP-8.95 MLD in Pratapgarh: 

1.          Monitoring of STP-8.95 MLD at Pratapgarh was carried out on 18.04.2024 by the 

team of CPCB, RD. 

2.         STP- 8.95 MLD is operating on FAB (Fluidized Aerobic Reactor) based 

technology and located near Shaktivinayak Hospital, Pratapgarh. 

3.         Plant is being operated by M/s Chem-ECO Engineers, Head Office- Kalyanpur, 

Kanpur. 

4.         Plant has obtained consent to operate under Water (P & C) Act 1974 from UPPCB 

which is valid upto 31.12.2025. Copy of consent is enclosed as Annexure-4. 

5.         During visit, plant was found operational. Unit is receiving effluent from three 

partially tapped drain namely Ramleela Drain, Police Line Chakwan Drain and 

Pratapgarh City drain. Logbook is maintained for inflow of STP. As per logbook 

of March 2024, average 6.81 MLD flow of sewage is received at inlet of STP 

S. 

No. 
Parameters Unit 

Inlet of 

STP 

Aeration 

Tank 

Final 

Outlet 

Limit  as per 

Hon’ble NGT 

Order 

Prescribed 

std.  by 

MOEF&CC 

1 pH - 7.10 - 8.05 5.5 to 9.0 6.5-9.0 

2 TSS 

mg/l 

42.1 - 3.1 20 <100 

3 Total 

Nitrogen  
26.4 

- 
11.3 

10 - 

4 BOD 31.2 - 7.20 10 30 

5 COD 126 - 19.1 50 - 

6 
Faecal 

Coliform 

MPN/ 

100ml 
1.7x107 

- 
2x104 230 

  

<1000 
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against the installed capacity of 8.95 MLD. Remaining untreated sewage being 

disposed off into river Sai. Copy of Logbook is enclosed as Annexure-5. 

6.         During visit, the samples from inlet and Outlet of STP were collected and 

analyzed in laboratory of CPCB, RD, Lucknow. The analysis results are tabulated 

at table 5. 

  

Table 5: Characteristics of wastewater of STP- 8.95 MLD at Pratapgarh 

  

7.    As per the analysis report, STP is not complying with the limits ordered by 

Hon’ble NGT in their order dated 30.04.2019 in case of OA No. 1069/2018 for Total 

Nitrogen, BOD and COD, whereas as per MOEF&CC notified G.S.R. 1265(E) 

dated 13.10.2017, STP is also non-complying w.r.t. BOD at outlet.  

8.    Treated wastewater from the STP is being discharged in to river Sai through 

pipeline. 

  

2.3.3.   Monitoring of STP- 30 MLD in Jaunpur: 

1.         Monitoring of STP- 30 MLD at Jaunpur was carried out on 19.04.2024 by the 

team of CPCB, RD. 

2.         STP-30 MLD is based on AAO (Anaerobic-Anoxic-Oxic) technology and located 

at Pachahatiya, Jaunpur. 

3.         Plant is being operated by M/s SPML PPPL JV (a joint venture of M/s SPML Infra 

Ltd. and M/s Pulkit Project Pvt. Ltd.)  H.O. New Delhi.  

S. N. Parameters Unit Inlet of STP 
  

Final Outlet 

Limit as per 

Hon’ble NGT 

Order 

Prescribed 

std.  by 

MOEF&CC  

1 pH - 7.29 7.70 5.5 to 9.0 6.5-9.0 

2 TSS 

mg/l 

60.4 17.1 20 <100 

3 Total Nitrogen  28.5 22.6 10 - 

4 BOD 82.0 45.2 10 30 

5 COD 174 115 50 - 

6 
Faecal 

Coliform 

MPN/ 

100mL 
4.9x106 <1.8 230 <1000 

10

730



4.         Plant had consent to operate under Air (P & C) Act 1981 and Water (P & C) Act 

1974 which was valid upto 31.12.2022. Application for renewal of consent to 

operate has not yet been made. 

5.         During visit, plant was found operational. Unit is receiving effluent from 14 tapped 

drain of river Gomti at Jaunpur city. Logbook is maintained for inflow and outflow 

of ETP. As per logbook of April 2024 (till 18.04.2024), average 27 MLD sewage 

is received at inlet of STP against the installed capacity 30 MLD. Copy of logbook 

is enclosed as Annexure-6. 

6.         During visit, the samples from inlet, Aeration tank and outlet were collected and 

analyzed in laboratory of CPCB, RD, Lucknow.  The analysis results of samples 

are tabulated in table 6. 

  

Table 6: Characteristics of wastewater of STP at Jaunpur 

  

7.     Also, very less concentration of MLSS and MLVSS in Aeration Tank recorded. 

8.         Treated sewage is discharge in to river Gomti through partially lined drain. 

9.      The analysis result of final outlet of STP shows that STP is non-complying w.r.t. 

Total Nitrogen, BOD, COD and Faecal Coliform at outlet as per Hon’ble NGT 

order dated 30.04.2019 in OA No. 1069/2018 whereas as per MOEF&CC notified 

G.S.R. 1265(E) dated 13.10.2017, STP is non-complying w.r.t. Faecal Coliform 

at outlet only.  

In view of above facts, Status of Drains in terms of interception / tapping to STPs, 

Efficacy of Bio-remediation and compliance status of STPs are summarized in Table 

7 

S. 

No. 
Parameters Unit 

Inlet of 

STP 

Aeration 

Tank 

Final 

Outlet 

Limit as per 

Hon’ble NGT 

Order 

Prescribed 

std.  by 

MOEF&CC 

1 pH - 7.49 - 7.83 5.5 to 9.0 6.5-9.0 

2 TSS 

mg/l 

241 - 2.90 20 <100 

3 Total Nitrogen  32.3 - 28.2 10 - 

4 BOD 93.9 - 16.6 10 30 

5 COD 252 - 72.8 50 - 

6 
Faecal 

Coliform 
MPN/100ml 4.9x105 

- 
2.3x104 230 

  

<1000 

7 MLSS 
mg/l 

- 103 - - - 

8 MLVSS - 43.6 - - - 
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Table 7: Summarized status of drains and STPs 

S. 

No 

City / 

Town 

Status of Drain Status of STPs 

Number 

of Drain 

Status of 

Interception 

Efficacy of 

Bioremedi

ation  / 

Phytoreme

diation 

Discharges 

into 

Installed 

Capacity 

(MLD) 

Capacity 

Utilization 

(MLD)  

Compliance 

Status 

Treated 

sewage 

Discharges 

into 

1.  Raebareli 07  Untapped No 

significant 

reduction in 

water 

quality 

River Sai 18 2.921 Non Complying River Sai 

2.  Pratapga

rh 

04 03 drains 

partially 

trapped and 

diverted to 

8.95 MLD 

STP 

No 

significant 

reduction in 

water 

quality 

River Sai 8.95 6.81 Non-complying River Sai 

3.  Jaunpur 14 Tapped and 

diverted to 30 

MLD STP 

- River Gomti 30 27 Non-complying River 

Gomti 

Note: 

1: Out of 205 Km of Sewerage Network, only 42 Km of sewerage network is functional and enables 2.92 MLD of 

capacity utilization.  

 

3.0.    Major Findings and Recommendations: 

1. In Raebareli, there are 07 drains (approx 32 MLD) discharging wastewater into 

river Sai. All 07 drain are untapped and bioremediation is being carried out. 

The analytical results indicates that no significant reduction in water quality of 

drains was observed after bioremediation as  water quality of drains are not  

meeting the General Standards for Discharge of Environmental Pollutants 

except Mahanandpur Drain and ITI Drain 

2. Similarly, in Partapgarh, 04 drains (approximately 3.3 MLD) are discharging 

wastewater into river Sai. Out of 04 drains, 03 drains are partially trapped and 

diverted  to STP-8.95 MLD Pratapgarh. Water quality of all 04 drains are 
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meeting the General Standards for Discharge of Environmental Pollutants. 

However, increase in concentration parameters (BOD) is observed after 

Phytoremediation which shows that Phytoremediation imparted in drains are 

not effective.  

 

3. There are 14 drains in Jaunpur city which are tapped & diverted into STP- 30 

MLD at Jaunpur. Treated sewage from STP-30 MLD Jaunpur is discharged in 

to river Gomti through partially lined drain. No sewage is directly discharged 

into river Sai at Jaunpur city. 

4. STP at Raebareli is receiving only 2.92 MLD of sewage against the designed 

capacity of 18 MLD through functional sewage network of 42 Km. Treated 

sewage from STP Raebareli is being discharged in to river Sai through partially 

lined drain.  

5. STP at Pratapgarh is receiving only 6.81 MLD against 8.95 MLD capacity. 

Treated wastewater from STP Pratapgarh is being discharged in river Sai 

through pipeline.  

6. STP at Jaunpur is receiving approximately 27 MLD against the 30 MLD 

capacity.  

7. All three monitored STPs are found non-complying w.r.t. standards prescribed 

as per Hon’ble NGT order dated 30.04.2019 in OA No. 1069/2018.  

8. Water quality of river Sai meeting the Primary Water Quality Criteria for Bathing 

Standards notified by MoEF&CC at three locations only ( i.e. Rasulpur (District-

Unnao), Mohan bridge (District-Unnao), and Sirsaghat upstream Raebareli) of 

the 13 monitored locations. 

  

Based on visit and water quality sampling of River Sai, Drains & STPs, the following 

recommendations are made. 

1. Development of Sewerage network (zones 2, 3 and 4) of 208 Km and its 

connection to 18 MLD STP in Raebareli should be completed in a time bound 

manner. Further, AMRUT 2.0 scheme for the project of sewerage zone 1 

comprising about 125 km sewerage network and STP of 14.8 MLD capacity in 

Raebareli should also get appropriately implemented in time bond manner. 

Further, all 07 drains should be intercepted and diverted to STP. 
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2. STP-18 MLD at Raebareli & STP- 30 MLD Jaunpur, should obtain/ renewed  

consent to operate under Water (P & C) Act,1974 and Air (P & C), 1981.  

3. STP-18 MLD at Raebareli, STP-8.95 MLD at Pratapgarh and STP-30 MLD at 

Jaunpur, should be efficiently operated and maintained to achieve the 

prescribed standards.   

4. All drains flowing in Pratapgarh city should be appropriately tapped and 

diverted to STP- 8.95 MLD Pratapgarh to utilize the designed capacity STP  

5. UP PCB shall ensure that:  

a. Required sewerage networks and STPs of adequate capacity are 

installed by the relevant agency in a time bound manner 

b. all the drains are suitably intercepted and diverted to   STPs in a time 

bound manner. 

c. Till (a) and (b) above are commissioned, the Bio-

remediation/phytoremediation is properly operated & maintained. 

d. STPs operate efficiently and meet the prescribed discharge standards. 

6.  UP PCB shall also monitor progress of installation/operation of the above 

 

 

************************ 
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Item No.12            Court No. 1 
  

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

   

                                        Execution Application No. 32/2023  
                    in  

                                          Original Application No. 490/2019 
 
 

        T. S. Singh                                              Applicant 
 

               Versus 

 
        State of Uttar Pradesh                       Respondent 

 
        

Date of hearing: 21.02.2024 

 
 
 

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON 
   HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER 

  HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER 
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER 

 
   

Respondent:  Mr. Bhanwar Pal Singh Jadon & Mr. Hardik Saxena, Advs. with Mr. Amrit 

Abhijat, Principal Secretary, UD (Through VC) and Mr. Amit Singh, MD, 

UP Jal Nigam (Through VC) 

Mr. Pradeep Misra & Mr. Daleep Dhyani, Advs. for UPPCB (Through VC) 

Mr. Vikrant Pachnanda, Adv. for CPCB (Through VC) 

Ms. Simran Sehgal, proxy counsel for Ms. Priyanka Swami, Adv. (Through 

VC) 
 

 
 

ORDER 

 
 

1. Tribunal in this proceeding is considering the performance of the 

authorities in State of Uttar Pradesh particularly in Districts Pratapgarh, 

Raebareli and Jaunpur in preventing discharge of untreated sewage into 

Sai River. 

 

2. In the proceedings dated 01.12.2023, Tribunal had taken note of 

the fact that cryptic action taken report was filed under the signature of 

Principal Secretary, Urban Development State of UP on 29.11.2023 and 

that full and correct particulars relating to compliance of the earlier order 

dated11.09.2023 were not disclosed, therefore, Tribunal had directed the 

Principal Secretary, Urban Development State of UP to remain present on 

the next date of hearing. 

Annexure- VII
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3. The Principal Secretary, Urban Development State of UP is present 

today. 

 

4. Affidavit dated 05.02.2024 has been filed on behalf of Principal 

Secretary, Urban Development State of UP along with reports in respect 

of the discharge from municipalities in question and on perusal of the 

said report, we find as follows:- 

 

 

I. In Para 4 of the report, it is indicated that from the drains 

namely Ramleela drain at Pratapgarh 0.2 MLD and Bhuliyapur 

Drain 1.7 MLD is being treated in two newly constructed 

wetland having capacity of 2.5 MLD and 0.5 MLD. However, 

during the discussions the Principal Secretary, Urban 

Development, clarified that the same is not a wetland but 

stabilization pond. Further the officers were unable to explain 

the mode of treatment in stabilization pond in reference to the 

capacity and retention time of sewage in the stabilization pond, 

to ensure continuous flow from the drain. Mode of disinfection is 

also not spelt out. As per consent granted to 8.9 MLD Bela 

Pratapgarh STP, treated effluents are required to be utilized for 

irrigation purpose rather than discharging into river but 

untreated effluents are also entering the river, thus, there is no 

improvement in water quality.  

 

II. Further at para 8, seven drains at Raebareli carrying a load of 

32.8 MLD are stated to be treated through bio-remediation 

method. With regard to bio-remediation method, there are 

serious doubts about the effectiveness and the same has been 

indicated by CPCB earlier that the bio remediation method for 

sewage treatment is not an effective method. The water analysis 

report after bio-remediation provided by the Counsel casts 

58

778



 
 

3 
 
 

serious doubts as after bio remediation, COD and TSS level have 

come down considerably. We are unable to understand how the 

bio remediation can bring down these chemical and physical 

parameters.  Further, against the current generation of sewage 

estimated to 33 MLD, existing treatment capacity is 18 MLD and 

presently, only 3 MLD is actually treated. For STP of 16 MLD 

which is still under planning stage, no timeline has been given 

and therefore actual gap in Raebareli is 30 MLD.  

 

III. At pages 201 to 231 of the report, the electricity consumption by 

the STPs have been enclosed in the chart form. On examination 

of these charts, it is observed that there is hardly any 

consumption of electricity by the STPs and in some places the 

electricity is available only for few hours in a day.  Hence,  we 

are unable to understand how the STPs are functioning and the 

sewage is being treated. Thus, it appears that untreated sewage 

is still flowing into the river in spite of STPs being provided at 

some locations. Hence, the discharge water quality standards 

provided by the PCB cannot be relied upon. 

IV. On examination of the reports, it is also observed that on several 

locations, fecal coliforms and total coliforms are very high and 

effluents are being discharged into the river and thereby making 

river water unfit for bathing and not meeting primary water 

quality criteria. 

 

V. It was also informed that funds are awaited from various 

schemes such as AMRUT, etc. However, the funds are already 

available under the ringfenced account earmarked for sewage 

treatment as directed by the Tribunal in OA 606/2018.  It is not 

clear as to why the reingfenced amount is not being utilized for 

the construction of the STPs.  
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VI. With respect to Jaunpur, it is stated that in 30 MLD STP, 26 

MLD from 14 drains is treated and no drain from Jaunpur is 

meeting river Gomti. However, it has not been disclosed as to 

where 26 MlD of treated sewage is being disposed. 

   

5. In view the observations made above, Principal Secretary, Urban 

Development State of UP is directed to file a fresh action taken report 

within six weeks by e-mail at judicial-ngt@gov.in preferably in the form of 

searchable PDF/ OCR Support PDF and not in the form of Image PDF. 

 

6. A copy of this order be forwarded to Principal Secretary, Urban 

Development State of UP by email for compliance. 

 
 

7. Central Pollution Control Board is also directed to submit 

independent test report of the samples taken from discharge from STPs in 

the district cities in question i.e. Pratapgarh, Raebareli and Jaunpur, 

along with factual status on mode of disposal of treated effluents from 

STPs and from untapped drains. CPCB may further provide water quality 

analysis report of river Sai at different locations, within a period of six 

weeks by e-mail at judicial-ngt@gov.in preferably in the form of 

searchable PDF/ OCR Support PDF and not in the form of Image PDF. 

 

 

8. List on 01.05.2024. 

Prakash Shrivastava, CP 

 
 

Sudhir Agarwal, JM 
 
 

 
Dr. A. Senthil Vel, EM 

 

 
Dr. Afroz Ahmad, EM 

February 21, 2024 
        Execution Application No. 32/2023  
        in Original Application No. 490/2019 

        JG. 
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